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S U P R E M E  C O U R T  O F  I N D I A
RECORD OF PROCEEDINGS

Writ Petition (Civil) No.680/2021

DEBRAJ SAMANTA & ORS.                              Petitioner(s)

VERSUS

MEDICAL COUNSELLING COMMITTEE (MCC) & ORS.         Respondent(s)

(With  appln.(s)  for  IA  No.71462/2021-EXEMPTION  FROM  FILING
AFFIDAVIT )

Date : 11-08-2021 This petition was called on for hearing today.

CORAM :
HON'BLE DR. JUSTICE D.Y. CHANDRACHUD
HON'BLE MR. JUSTICE M.R. SHAH

For Petitioner(s) Mr. Vikas Singh, Sr. Adv.
Mr. Sanjay Kumar Dubey, Adv.
Ms. Charu Mathur, AOR

For Respondent(s) Mr. K.M. Nataraj, ASG
Mr. A.K. Panda, Sr. Adv.
Mr. Gurmeet Singh Makker, AOR
Mr. Sharath Nambiar, Adv.
Mr. Vikas Bansal, Adv.
Mr. Vatsal Joshi, Adv.

Mr. Gaurav Sharma, AOR
Mr. Waize Ali Noor, Adv.
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UPON hearing the counsel the Court made the following
O R D E R

1 An  affidavit  has  been filed  by  the  Ministry  of  Health  and  Family  Welfare

stating  that  counseling  for  the  MDS  admissions  for  2021-2022  shall

commence on 20 August 2021 and shall be completed by 10 October 2021.

2 Mr K M Nataraj, learned Additional Solicitor General has submitted that the

Union government will abide by the time schedule which has been set out on

affidavit.

3 Since the grievance of the petitioners has been met, nothing further survives

in these proceedings. 

4 However, Mr Viikas Singh, learned senior counsel appearing on behalf of the

petitioners submitted that this may be treated as an order of the Court to

obviate any difficulty in compliance in future.

5 We accordingly accept the schedule which has been indicated before the

Court in the affidavit filed by the Ministry of Health and Family Welfare and

direct compliance so that the process of admissions for the MDS course for

2021-2022 is completed within the time lines indicated.

6 The Petition is accordingly disposed of.

(CHETAN KUMAR)                    (SAROJ KUMARI GAUR)
 A.R.-cum-P.S.                       COURT MASTER
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